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Annexure-8

Name of the corporate debtor: Sharda Ma Enterprises Private Limited; Date of commencement of CIRP: 08th April, 2022; List of creditors as on: 22nd July, 2022

List of operational creditors (Other than Workmen and Employees and Government Dues)
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Vaneet Bhatia

RP in the matter of Sharda Ma Enterprises Private limited
Registration Number: IBBI/IPA-002/IP-N00908/2019-20/12942.
Email: Registered With IBBI- vaneetbhatia4@gmail.com
Email For Correspondence- cirp.shardama@gmail.com
Contact No.: 9971641494
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